INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD BENCHES, AHMEDABAD

LIST OF ORDERS TO BE PRONOUNCED ON 13.08.2026

S.No. |ITA/MA/SA No. Assessee name Bench |Date of Result
Hearing
Author : Dr BRR Kumar, VP Co-author: Shri Rahul Chaudhary, JM

1to 4 |ITA No. 1269/Ahd/2024 Jitendra Babulal Sanghvi Vs. DCIT C 18.06.2026 * |Partly Allowed
ITA No. 1270/Ahd/2024 Jitendra Babulal Sanghvi Vs. DCIT Partly Allowed
ITA No. 1308/Ahd/2024 DCIT Vs. Jitendra Babulal Sanghvi Dismissed
ITA No. 1347/Ahd/2024 DCIT Vs. Ratnatris Pharmaceuticals Dismissed

P Ltd
5 |ITA No. 1440/Ahd/2024 Tejas Ghanshyambhai Patel Vs. ITO A 01.07.2026  |Allowed

6to 8 |ITA Nos. 1167 to Rishit Pradipkumar Shah Vs. ITO C 15.07.2026  |Allowed for statistical purposes

1169/Ahd/2026

Author : Dr BRR Kumar, VP

Co-author: Shri Sanjay Kumar, JM

1to 6 |/TA Nos.2230,2246 &
2214/Ahd/2025 with Co
Nos.10,11/Ahd/2026 &
97/Ahd/2025

ACIT vs Linde Engineering India Pvt.
Ltd.

B

12.08.2026

Revenue-as well as Cross
objection both are dismissed

Author : Shri Narendra Prasad Sinha, AM

Co-author: Shri Sanjay Garg, JM

1 |ITA No. 2527/Ahd/2025 (D)

Shree Vishvamurte Tradinvest Pvt.
Ltd.

ITA No. 704, 705, 719, 720,
721 & 722/Ahd/2026

2107

Mohmed Safi Abdulrehman Sheikh |

C

02.07.2026

17.06.2026

Dismissed

Allowed for statistical purpose

Author : Shri Narendra Prasad Sinha, AM

Co-author: Shri Tapas Ram Misra, JM

1&2 |ITA No 1784/Ahd/2025 & ITA

No 1818/Ahd/2025(D)

Vishnu Pouch Packaging Pvt Ltd

A

06.08.2026

1784/Ahd/2025 - allowed &

1818/Ahd/2025 - Dismissed




